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ITEM NO.102               COURT NO.5               SECTION PIL­W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(Civil)  No.109/2008

WILDLIFE FIRST & ORS.                              Petitioner(s)

                                VERSUS

MINISTRY OF FOREST AND ENVIRONMENT & ORS.          Respondent(s)

([ TO GO BEFORE THREE HON'BLE JUDGES ] 
 IA No. 98022/2019 ­ APPROPRIATE ORDERS/DIRECTIONS
 IA No. 39460/2019 ­ APPROPRIATE ORDERS/DIRECTIONS
 IA No. 130315/2019 ­ CLARIFICATION/DIRECTION
 IA No. 130305/2019 ­ CLARIFICATION/DIRECTION
 IA No. 88926/2018 ­ CONDONATION OF DELAY IN FILING
 IA No. 1/2008 ­ EX­PARTE STAY
 IA No. 101658/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 107305/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 99575/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 139267/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 106395/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 137518/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 104857/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 104610/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 151826/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 6/2014 ­ EXEMPTION FROM FILING O.T.
 IA No. 102926/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 109747/2019 ­ EXEMPTION FROM FILING O.T.
 IA No. 137888/2019 ­ EXEMPTION FROM PERSONAL APPEARANCE
 IA No. 99574/2019 ­ EXTENSION OF TIME
 IA No. 111106/2019 ­ EXTENSION OF TIME
 IA No. 75108/2018 ­ I A FOR WAIVING  OF COST
 IA No. 75127/2018 ­ I A FOR WAIVING OF COST
 IA No. 104135/2019 ­ INTERVENTION APPLICATION
 IA No. 151825/2019 ­ INTERVENTION APPLICATION
 IA No. 144476/2019 ­ INTERVENTION APPLICATION
 IA No. 141003/2019 ­ INTERVENTION/IMPLEADMENT
 IA No. 35782/2019 ­ MODIFICATION
 IA No. 37944/2019 ­ MODIFICATION
 IA No. 36432/2019 ­ MODIFICATION OF COURT ORDER
 IA No. 63893/2019 ­ PERMISSION TO APPEAR AND ARGUE IN PERSON
 IA No. 107304/2019 ­ PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 IA No. 106306/2019 ­ PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
 IA No. 63894/2019 ­ STAY APPLICATION)
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WITH
T.C.(C) No. 132/2015 (XVI­A)
W.P.(C) No. 514/2006 (PIL­W)
W.P.(C) No. 50/2008 (PIL­W)
([   TO   GO   BEFORE   THREE   HON'BLE   JUDGES   ]   FOR   ON   IA   1/2008   FOR
EXEMPTION FROM FILING O.T. ON IA 53871/2018 FOR [I/A FOR WAIVER OF
COSTS FILED BY THE STATE OF KERALA] ON IA 61560/2018 FOR EXEMPTION
FROM FILING O.T. ON IA 68563/2018 FOR EXEMPTION FROM FILING O.T. ON
IA 103529/2019 FOR EXEMPTION FROM FILING O.T. ON IA 112065/2019 FOR
ADDITION / DELETION / MODIFICATION PARTIES ON IA 129964/2019
IA No. 129964/2019 ­ ADDITION / DELETION / MODIFICATION  PARTIES
IA No. 53871/2018 ­ EXEMPTION FROM FILING O.T.
IA No. 112065/2019 ­ EXEMPTION FROM FILING O.T.
IA No. 103529/2019 ­ EXEMPTION FROM FILING O.T.
IA No. 68563/2018 ­ EXEMPTION FROM FILING O.T.
IA No. 61560/2018 ­ I/A FOR WAIVER OF COSTS FILED BY THE STATE OF 
KERALA)
S.L.P.(C)...CC No. 11408­11409/2009 (XII)
(to be listed with W.P(C) 50/2008 in view of Hon'ble ct order dt 
21.08.2009)
T.C.(C) No. 85/2011 (XVI­A)
T.C.(C) No. 87/2011 (XVI­A)
T.C.(C) No. 39/2015 (XVI­A)
T.C.(C) No. 41/2015 (XVI­A)
T.C.(C) No. 59/2015 (XVI­A)
T.C.(C) No. 103/2015 (XVI­A)
T.C.(C) No. 3/2016 (XVI­A)
MA 1747/2018 in W.P.(Crl.) No. 1061/1982 (X)
(Only M.A. No. 1747/2018 to be listed  on 26.9.19
IA No. 72136/2019 ­ APPLICATION FOR PERMISSION
IA No. 93287/2018 ­ APPROPRIATE ORDERS/DIRECTIONS
IA No. 93288/2018 ­ EXEMPTION FROM FILING O.T.)
T.C.(C) No. 12/2018 (XVI­A)
Diary No(s). 19527/2019 (X)
 
Date : 13­09­2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE MS. JUSTICE INDIRA BANERJEE
         HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MR. JUSTICE M.M. SUNDRESH

For Petitioner(s)
                   Mrs. Rachna Gupta, AOR

Mr. Raj Panjwani, Sr. Adv. 
                   Ms. Purnima Bhat, AOR
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                   Mr. Shibashish Misra, AOR
                   Mr. Balaji Srinivasan, AOR
                   Ms. Madhusmita Bora, AOR

                   Mr. Varinder Kumar Sharma, AOR
Ms. Parul Sharma, Adv.
Mr. Shantanu Sharma, Adv.
Mr. Y.K. Prasad, Adv.
Mr. P.K. Singh, Adv. 

                   Mr. Shreekant Neelappa Terdal, AOR
                   Mrs. Revathy Raghavan, AOR

Mr. C. Mohan Rao, Sr. Adv.
Mr. R. Santhnan Krishnan, Adv.
Mr. Aditya Kumar A., Adv.

                   Mr. D. Mahesh Babu, AOR

Mr. Shyam Divan, Sr. Adv. 
                   Mr. P. K. Manohar, AOR

                   Mr. Ashok Kumar Singh, AOR
                   
For Respondent(s) Mr. Aaditya A. Pande, AOR

Mr. Siddharath Dharmadhikari, Adv.
Mr. Bharat Bagla, Adv. 

Mr. Mahfooz A. Nazki, AOR
Mr. Polanki Gowtham, Adv.
Mr. Shaik Mohamad Haneef, Adv.
Mr. T. Vijaya Bhaskar Reddy, Adv.
Ms. Rajeswari Mukherjee, Adv.
Mr. K.V. Girish Chowdary, Adv. 

Mr. K. Parameshwar, Adv.
Mr. A. Sregurupriya, Adv.
Ms. Arti Gupta, Adv.

Mr. Binay Kumar Tiwari, AOR
Mr. Hitesh Kumar Sharma, Adv.
Mr. S.K. Rajora, Adv.
Mr. Akhileshwar Jha, Adv.
Mr. Deepak Namdari, Adv.
Ms. Shweta Sakya, Adv.
Mr. B.S. Banthia, AOR

Mr. Siddhesh Kotwal, Adv.
Ms. Ana Upadhyay, Adv.
Ms. Manya H., Adv.
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Mr. Akash Singh, Adv.
Mr. Nihar Dharmadhikari, Adv.
Mr. Nirnimesh Dube, AOR

                    Mr. Naresh Kumar, AOR
                    Mr. Radha Shyam Jena, AOR

Mr. Saurabh Mishra, Adv.
Mr. Anmol Chandan, Adv.
Ms. Suhasini Sen, Adv. 
Ms. Swati Ghildiyal, Adv.
Ms. Aakanksha Kaul, Adv.
Mr. Amrish Kumar, AOR

                    Mr. Shuvodeep Roy, AOR
                    Ms. G. Indira, AOR
                    Mr. Parijat Sinha, AOR
                    Mr. S. Ravi Shankar, AOR

Mr. Abhimanyu Jhamba, Adv.
Ms. Thonpinao Thangal, Adv. 

                    Mr. Vinod Sharma, AOR

                    Mr. Anil Shrivastav, AOR
                    Mr. Guntur Prabhakar, AOR

                    Mr. Debojit Borkakati, AOR

                    Mr. Devashish Bharuka, AOR

Ms. Prachi Mishra, Addl.AG
Mr. V.D. Khanna, Adv.
Ms. Devika Khanna, Adv.  
Mr. Dipesh Singhal, Adv.

                    Mr. Mahesh Kumar, Adv. 
For M/s. Vmz Chambers, AOR

                    Ms. Anjana Chandrashekar, AOR
                    Mr. Rajat Joseph, AOR

Mr. Mohan Katarki, Sr. Adv.
                    Ms. Anindita Pujari, AOR

Mr. Azad Bansala, Adv. 
Ms. Prakriti Rastogi, Adv. 

                    Mr. Shishir Deshpande, AOR
Ms. Ruchira Gupta, Adv.
Ms. Harshita Sharma, Adv.
Ms. Nancy Shah, Adv. 
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Mr. C.U Singh, Sr. Adv.
Ms. Pyoli, AOR
Mr. Rahul Narang, Adv. 
Mr. Shubham Gurung, Adv.

                    Ms. Hemantika Wahi, AOR

                    Ms. Deepanwita Priyanka, AOR

                    Mr. Shubhranshu Padhi, AOR

Mr. Anil Grover, Sr. Adv.
Mr. Rahul Khurana, Adv.
Ms. Noopur Singhal, Adv.
Mr. Satish Kumar, Adv.
Mr. Sanjay Kumar Visen, AOR
Ms. Mohini Kumari, Adv.
Mr. Aman, Adv.
Mr. Suresh Kumarbhan, Adv.
Mr. Sandeep Joshi, Adv. 

                    Ms. Pritha Srikumar, AOR
                    Mr. Abhinav Mukerji, AOR
                    Mr. M. Shoeb Alam, AOR

Ms. Tulika Mukherjee, AOR
Mr. Rajiv Shankar Dvivedi, Adv.
Mr. Barun Kumar Sinha, Adv. 
Mr. Krishanaraj Thakkar, Adv.
Mr. Kumar Anurag Singh, Adv.
Beenu Sharma, Adv. 

                    Mr. Nishe Rajen Shonker, AOR
Mrs. Anu K. Roy, Adv.
Mr. Alim Anvar, Adv. 

                    Mr. Pashupathi Nath Razdan, AOR
Mr. Yashraj Singh Bundela, Adv.
Mr. Mirza Kayesh Begg, Adv.
Mr. Prakhar Srivastav, Adv.
Mr. Astik Gupta, Adv.
Ms. Ayushi Mittal, Adv.
Mr. Vipul Abhishek, Adv. 

                    Mr. Saurabh Mishra, AOR
                    Mr. Anil Kumar Jha, AOR

Mr. Rana Ranjit Singh, AOR
                    Mr. Sachin Patil, AOR
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                    Mr. Avijit Mani Tripathi, AOR
Mr. T.K. Nayak, Adv.
Ms. Marbiang Khongwir, Adv.  

                    Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.
Ms. Anupam Ngangom, Adv.
Mr. Wahengbam Immanual Meitei, Adv. 

Mr. Upendra Mishra, Adv.
Mr. Avijit Mani Tripathi, Adv.
Mr. T.K. Nayak, Adv.
Mr. Ranjan Mukherjee, AOR

                    Mr. P. V. Yogeswaran, AOR

                    Ms. K. Enatoli Sema, AOR
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Ms. Limayinla Jamir, Adv. 

                    Mr. Shibashish Misra, AOR

Mr. Ajay Pal, AOR
Mr. Mayank Dahiya, Adv.

                    Ms. Sharmila Upadhyay, AOR
Mr. Sarvjit Pratap Singh, Adv.
Mr. Gaurav Prakash Pathak, Adv. 

Dr. Manish Singhvi, Sr. Adv.
Mr. Arpit Parkash, Adv.
Mr. Vikalp Sharma, Adv.

                    Mr. Milind Kumar, AOR

                    Mr. Raghvendra Kumar, Adv.
Mr. Anand Kumar Dubey, Adv.
Mr. Rajiv Kumar Sinha, Adv.
Mr. Simanta Kumar, Adv.
Mr. Sunil Saraogi, Adv.
Mr. Varun Singh, Adv.
Mr. Jainendra Ojha, Adv. 
Mr. Narendra Kumar, AOR

                    Mr. M. Yogesh Kanna, AOR
                    M/S. Arputham Aruna And Co, AOR
                    Mr. Gopal Singh, AOR

Mr. P.S. Patwalia, Sr. Adv.
Mr. Ravindra Raizada, Sr. Adv.
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Mr. Rajeev Kumar Dubey, Adv.
Mr. Ashiwan Mishra, Adv.
Ms. Vaidruti Mishra, Adv. 

                    Mr. Kamlendra Mishra, AOR

                    Mrs. Rachna Gupta, AOR
                    Ms. Astha Sharma, AOR

                    Mr. Aravindh S., AOR
Mr. Abbas. B, Adv.

                    Mr. Anil K. Chopra, AOR
                    Mrs. Anil Katiyar, AOR

Mr. K.M. Nataraj, ASG
Ms. Kiran Suri, Sr. Adv.
Mr. S. Wasim A. Qadri, Sr. Adv.
Aditi Khorana, Adv. 
Mr. S.S. Rebello, Adv.
Mr. Salador Santosh R., Adv.
Mr. S.K. Singhania, Adv.
Mr. Vatsal Joshi, Adv.
Mr. Anil Hooda, Adv.
Mr. Chitransh Sharma, Adv. 
Mr. Nakul Chengappa K.K., Adv.
Mr. Anuj Udupa, Adv. 
Mr. Apoorv Kurup, Adv.

                    Mr. Gurmeet Singh Makker, AOR

                    Mr. P. V. Dinesh, AOR
Mr. Rahul Raj Mishra, Adv.
Mr. Ashwini Kumar Singh, Adv.
Mr. Bineesh K., Adv.
Mr. Sudhir, Adv. 

                    Dr. Joseph Aristotle S., AOR
Ms. Nupur Sharma, Adv.
Mr. Shobhit Dwivedi, Adv.
Mr. Sanjeev Kumar Mahara, Adv. 

Ms. Liz Mathew, AOR
Ms. Sonali Jain, Adv.
Ms. Vasudha Jain, Adv. 

                    Dr. P. George Giri, AOR
Ms. Jasmin Kurian Giri, Adv.
Ms. Anima Kujur, Adv.

Mr. Colin Gonsalves, Sr. Adv.
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Ms. Hetvi Patel, Adv.
Mr. Satya Mitra, AOR
Mr. Paul Kumar Kalai, Adv. 

                    Ms. Aparna Bhat, AOR

                    Ms. Srishti Agnihotri, AOR
Ms. Sanjana Grace Thomas, Adv. 

                    Mr. Kaustubh Anshuraj, AOR
                    Mr. B. V. Balaram Das, AOR
                    Mr. Pratik R. Bombarde, AOR

Mr. Vivek K. Tankha, Sr. Adv. 
                    Mr. Sumeer Sodhi, AOR

Mr. Shekhar G Devasa, Adv.
Mr. Manish Tiwari, Adv.
Mr. Shashi Bhushan Nagar, Adv.
Ms. Thashmitha Muthanna, Adv.
Mr. Prashanth Dixit, Adv.
Mr. Abinash Kumar, Adv.

                   For M/s. Devasa & Co., AOR                    

          UPON hearing the counsel the Court made the following
                             O R D E R

List the matters on 10­11­2022.

In the meanwhile, the parties may file affidavits, if they

deem appropriate, upon service to the other parties. 

  (VISHAL ANAND)                                  (MATHEW ABRAHAM)
ASTT. REGISTRAR­cum­PS                           COURT MASTER (NSH)
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